&/gm

D0

vurli li?l_lgf :e:l?:-l‘lillllll

1. Bhaxat... PTQSC\G\ ., SOR/daughter/wife of Late. th%w.a"c %"\$"~4
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pAsE R EIEminEaan}RE

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:
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given)

(Assets In joint name indicating the extent of joint ownership will also have to be

Beecription
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Spouse
- Name(s)

Cash
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4 Hama

Depandant-2
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Financial
Companies
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Gthﬁr financial _
institutions, -C-{' ':‘. faxd,
Plicies
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NSS, Postal
Savings, LIC
Policies, etc

(L)

Meotor Vehicles
(datalls of
make, etc,)
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e
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Jeweliery (give
detuails of

weight and éqo
valuel
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5; Wey-24
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Other assets,
such as values
of claims /
interests

Nete: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companiles should be given.
* Dependant here means a person substantially dependent on the income of the
employee,




also have to be Indicated]

[Mote: Properties in }otnt' ownership indicating the extent of joint ownership will
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- Survey number(s)

- Extent {Total
measurement)
-Current market value

Agricultural Land \ AQWh
- Location(s) Rrerdal Agricafuetland
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Nen-Agricultural Land
- Locatlon(s}

- Survey number{s})

-~ Extent (Total
measuremeant}
-Current market value
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Buildings (Commercial
and residential}
Location(s)

- Survey fdoor
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- Extent (Total w
_measyrement)

Near
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- Current market
valug
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Houses / Apartments,
etc.
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- Extent (Total
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- Current market

157 o

YaXalaVali
7 7

vl

valta
Others (such as
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- institutions-and government dues:-

1 give herein below the details of my tiabilities / overdues to public financial

[Note ; Please give separate detalls for each item)

dealing with government
acmmmodatibn

:’;. ‘Description Il'llllm& &ﬁ"ﬁ'ﬁﬁ' ::(nﬁf Amount outstanding as |
s nan n stiens{s an ;
b bl "By

(@} | (i) Loans from Banks ST, Railen Roegd b :2.0,00,000\2

(i1} Loans from financial N ) i I

institutions 7
(i) Government Dues:
{a) dues to departments

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




{d) dues to departments L

dealing with telephones

(e} dues to departments

dealing with government

transport {Including e =
alrcraft and helicoptars) ,

| (f) Other dues, If any

— —_—

(b {1} Income Tax including | :
. surcharge [Also indicate AM$ PP W8 Q

the assessment year upto

which Tncome Tax Return | R4+ 19 633l Ay 201PD-
filed. Give also Permanent
Account Mumber (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth =

Tax return filed.]
{illy Sales Tax [Only in

| case of proprietary o —_
business]

(iv) Property Tax -

C.  Psrsonal Detall
GPF/CPE/PRAN No. Prs\ RLA- 1293
Gender 2 !EI (M/F)

Date of Birth - y {6 | o 57 \ q é 6 | (oo/MmMAYYYY)

1

Class/Group - B e i
Cadre j=

{Full Name e.9. A.S.-Blhar Administrative Service,

B8.5.5.- Blhar Secretariat Service etc.)

Home District H N ALP\N:D A

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature ........

- Name of Employee: %}\ﬂmpﬂ%&*“
P!ace‘:“P‘.’.tT‘fDﬁ......... ﬂeslgnatlon:.,..,.&zé.ig'\?ﬂ’ﬁ}?ﬁ .................
X A
pate: Q.4 0.2 2022 Department B\\\QT\—E—‘G“%\"!’\I\V% Rg_g&e'mh\‘&
Note: Please sign each page of the declaration. Asset deciaration form

must ba In A4 size white paper with computer typed (single side)
in prescribed format.



